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No.168
DETENTION AND RELEASS OF MEMBERS

The following communication dated 10.4.95 addressed
to the Hon'ble Speaker, Delhi ILegislative ASsembly, from
the Daputy Commissioner of Police, New Delhi District, New
Delhi.was received today i.e. 17.4.95 s-

"I have the honour to inform you that S/Sh. Ram Bhaj,
Rajendra gupta, Rajesh Sharma, Mewa Ram Arya, Jagdish'
‘Lal Batra, Karan Singh Tanwar, Balbir Singh, M.S.Panwar,
Rajendra Gupta, Hari Krishan, Fateh Singh, Ram Pal
Karhana, Madan Lal Gaba, .Ram Miwas Goyal, Sahib Singh
Chauhan, Gian Chand, Swarup Chand Rajan, Nand Kishore
Garg, Gauri Shanker Bhardwaj, Chand Ram, Vinod Kumar
Sharma, Vasdev Kaptan, Inder Raj Singh, Darshan Kumar
Bahl, Satish Chandra Khandelwal, Hodh Raj, Puran Chand
~ . Yogi, Alok Kumar, Naresh Gaur, P.K. Chandla, Devendra
"5ingh, Jeet Ram Solanki, Moti Lal Sodhi, Dharam Dev
-7 Golanki, Sat Prakash Rana and Km. Purnima Sethi, Hon'ble
Members of Legislative assembly, Delhi alongwith their
- 6ther supporters were detained under Seetion 65 of Delhi
Police Agt, 1978 For discbeying the lawful directions
_ . of Police from Boat =lub Lawns, New Delhi at 1621 hours
77 toddy i.e. 10.4.95.

Similarly ., 1. Ramvir “ingh Bichuri, Shoaib Igbal
and Parvej HMashii Hon'ble Members of ILegislative Assemhly
Delhi alongwith their other supporters were detained

'+, _--under section 65 of Delhi Police Act, 1978 for disobeying
"~ the lawful directions of Police from the same place at
1632 hours today i.e. 10.4.95,

They were released at 1650 hours from Police
Station, Parliament Street, New Delhi, the same day
i.eo" 1004--95-“

P.N. GUPTA
SECRETARY




